T €. S1.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

I1.50.-21.Te.-31.-20122023-250771
CG-DL-E-20122023-250771

HHTHTIOT
EXTRAORDINARY

qar l—gve 1
PART |—Section 1

TR & THTIAT
PUBLISHED BY AUTHORITY
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T, A ST FAATg TEdT HATAT
RIESSRL
7% fawett 11 femwaw, 2023

HT. &, F-TA-17001(01)/3/2023-H-Ua. —Fea 1= THE, TEA ga srterreor fafaaw, 2010 (2010 7
19) #¥ &7 6 T IT-ART (1) T (2) ¥ "1 wfea stfdaneor qar sfafem, 2021 (2021 # 33) it 9127 5 % &% (i)
FTET Y& STTRAT FT TN F3d g0, FIAHTAT 399 ATATAT & I3 eI ~ATITer, AT A =t warer “frareaa
T TSI ZA ATAFIT F oTeqeT % € |, I HIAAT T FIA 6l AT & AT FUE ATAT 3746 70 T 6T A7 T
FOA, TAH F S AT Tgr g, T i Aty F oo fFees w2

=T, el FHTT FTSTIAT, FFT T

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 11th December, 2023

F. No. P-L-17001(01)/3/2023-P-L.—In exercise of the powers conferred by sub-sections (1) and (2) of
section 6 of the National Green Tribunal Act, 2010 (19 of 2010) read with clause (i) of section 5 of the Tribunal
Reforms Act, 2021 (33 of 2021), the Central Government has appointed Hon’ble Justice Prakash Shrivastava, former
Chief Justice, Calcutta High Court as the Chairperson of the National Green Tribunal for a period of four years from
the date of assumption of charge or till he attains the age of seventy years, whichever is earlier.

Dr. SUJIT KUMAR BAJPAYEE, Jt. Secy.
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